
Rekd.  
Urkent Court Matter 

HP STATE POLLUTION CONTROL BOARD, 
BELOW BCS, PHASE-Ill, NEW SHINILA 

No. PCB/OA No. 372/2022/- /.4 76 ci 

From: 	The Member Secretary 

Dated:- 
. 	, 

09 g--20 0Z 

The Registrar General, 
Hon'ble National Green Tribunal 
Faridkot House, Copernicus Marg, Near India Gate, New Delhi, 
Delhi 110001. 

Subjett!- Original Application No. 372/2022 titled Avinash VidhrohiV/s State of HP 
pending before the Hon'ble NGT. 

Sir, 

Kindly refer to order dated 04-07-2021 pissed by Hon'ble National Green Tribunal 

in the afore-cited matter related to the cutting/pruning of 200 fruit bearing mango trees standing 

on Daulatpur-Gagret Guglehad road by a contractor of PWD without obtaining requisite 

permission from the concerned departments, wherein following directions has been passed:- 

.....2. In view of the averments made in the application, we are of the view that 

the factual position needs to be verified and remedial action is required to be taken on. the basis 

thereof by the concerned Statutoty .Authorities. Accordingly, we constitute a Committee 

comprising representative of Regional Office of MoEF at Chandigarh, State PCB; Principal 

Chief Conservator of Forests, Government of Himachal Pradesh and Deputy Commissioner, 

Una and direct the same to undertake site visits;  look into the grievances of the applicant, verifY 
f 

the factual position and take remedial action in accordance with law by following due process 

within one month from the date of receipt of a copy of this order. The State PCB will be the 

Nodal agency for coordination and compliance 	 

In this connection, it is submitted that in compliance to afore-cited directions a 

meeting was convened by the Deputy Commissioner, Una at HPPWD Rest House Gagret 

followed by site visit on dated 22.07.2022 wherein (i) Additional Director, MoEF&CC, Regional 

Office, Chandigarh, (ii) Divisional Forest Officer, Una, (iii) Sub Divisional Officer (Civil), 



Gagret, (iv) Executive Engineer, IIPPWD Bharwain, (v) S.H.O. Police Station Gagret, (vi) 

Range Forest Officer, Gagret, (vii) Range Forest Officer, Bhailv4in, (viii) Junior Environmental 

Engineer, HPSPCB Una and (ix) Applicant Sh. AVinash Vidhrohi were present. 

The Joint Committee has submitted a detailed factual and Action Taken Report 

which is enclosed herewith as Annexure-A and may kindly be taken / placed on record please. 

(End: As above) 

\
Y:ours faithfully 

4 
APoorv Devgan, (IAS) 

Member Secretary 
BPSPCB, Shimla-9 



Annexure-A3



4



5



6



7



8



9



10



11



12



13



14



15



16



17



18



19



20



21



22



23



24



25



26



27



28



29



30


	Page 1
	Page 2

